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THE DEPUTY MINISTER IN THL
MINISTRY O FOREIGN TRADE/fgaw

T R § sawer (SHRI A C
GEORGE) (a) to {¢) A stalemeni con-
taining the tequired information 1s enclosed

STATEMENT

A Memoiandum setting out the problems
of the Coffee Growers 1n Kerala State was
submutted to Government in December,
1970  The more important among the points
covered in the Memorandum related to
larger reprasentation for coftee Growers
on the Board, adequate 1eturn to Growers
for the coflee delivered by them, simplifica-
tion of procedures for levy of various taxes
on coffee, 1ssue of fo ms of transport per-
muts 1 the regional language, strengthen-
ing of the technical, advisory and extension
services provided by the Coffee Board
Wvnad area, and ntensification of measuie
to promote coffee consumption in the
counirv, etc  The Memworandum has been
examined n detaill in consultation with the
Coffee Board Some of the points rased
by the Giowers have already been n 2!,
as indicated below :(—

(1Y The payment made by tha Colo»
Boaid on the coflee delivered bv Grower~
mto the Pool has alrecady been highe:
than the cost of production, as de.ct-
miuned for each szason’s crop

(2) Steps have already been taken to
strengthen the tecbncal advisory and
extension services of the Coffee Board
in the Wynad area

(3) Transport permits have now been
made available mn the regional language,
viz Malayalam

(4) The Coffee Board 1s formulating
schemes for a major crash programme
of promoting cosumption of coffee 1n
the country

(5) Coflce Growers ate already 1epresen-
ted adequately on the Coffee Board, and
no further enlargsement of their 1epresen
tatton 1s considered necessary

The other points made 1n the representa-
tion have been remutted to appropuiate
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authorities of the State Governments who
are primarily concerned 1n the matter

RUBBER BOARD

883 SHRI G. GOPINATHAN NAIR :
Will the Minister of FOREFIGN TRADE/

fadw =R W& be pleased to state :

(a* whether Government have recently
received any representation from or on
behalf of the Fmployees of the Rubber
Board, Kottayam, and

(b) 1f so, the details thereof and the re-
action of Government thereto ?

THE DEPUTY MINISTER IN THI
MINISTRY OF FOREIGN TRADE;
fadw =TT daww A IU-Het (SHRI A, C
GEORGE) (a)and (b) The Rubber Board
Stafl Association have represented against *—

(1) The absorption of an Accountant
as Deputy Accounts Officer in the Rubber
Board, and

(1) The retention on deputation of a
Superintendent (Traimnung) from the Office
of thc Accountant General, Kerala.

These are being looked mto.

CoMPLAINTS or SHRI Tarsam CHAND OF
CHANDIGARH REGARDING HIS KIDNAPPING
BY THE POLICE

884 DR Z A AHMAD !
SHRI BHUPESH GUPTA -
SHRIBAL ACHANDRA MENON :
SHRI MV BHADRAM :
SHRI S. KUMARAN .
SHRI KALYAN ROY

Will the Mimister of HOME AFFAIRS/
TE HAT be pleased to state .

\a) whether the attention of Goveinment
has been drawn ‘o complamnts of Shrt Tar-
sam Chand of Chandigaith that he was kid-
napped on Apri' 5, 1971 from his residence
in Sector 35-B Chandigaih by some police-
men who made him over to two other polices
mon who fiied to murder him,

(b) whetber the complaints have Dbeen
mquired 1nto,

(c) if so the results of the inquiry, and
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(d) what action, if any has been taken |
in this matter ? )

THE MINISTER OF STATE IN THE |
MINISTRY OF HOME AFFAIRS/TE Haw-
aq § wea ®AEt (SHRI K.C. PANT) :
(a) Accoiding to the Chandigarh Adminis-
tration, no suck complaint was received.

(b) to (d) Question docs not a:ise.

88S. [Transferred ro the 18th June, 1971]

CLOSURE OF AJUDHIA TEXTILE MILLS

886. DR. K. MATHEW KURIAN :
SHRI MONORANJAN ROY :
SHRISALIL KUMAR GANGULY:

Wilt the Minister of FOREIGN TRADE/
fadw s w87 be pleased to state:

|
|
|

(a) whether it is a fact that Government
have appointed a Committee to look into
the reasons for the closure of Ajudhia
Textile Mulls, Azadpur, Delhi;

(b) if so, the details thereof; and

(10 JTUNE 1971}

(¢) by when the report of the Committee
is likely to be submitted?

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE/
faiw s daTw § Iu-HEt (SHRL AL C.
GEORGE) (a) and (b) An Investi-
gation  Committee was appointed,
under the Industries (Development and
Regulaticn)  Act,  for  the purpose
of making full and complete investigation
into the affairs of the Mill. The composition
of the Committee was as  follows 1 —

1. Shri H. C. Jain—Chairman

2. Shri M. G. Mirchandani—Member

3. Shri K. K. Dhar—Afember

4. Shri T. S. V. Panduranga Sarma—-
| Member

5. Shri L. N. Saklant—Member
6. Shri G. A. Sheth—Membe:-Secretary
(¢) The Commuttee has already submitted
its report, Tt
Cor INDUSTR;( IN KERALA
"887. DR. K. MATHEW KURIAN :

SHRI K.P. SUBRAMANIA
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Will the Minister of FOREIGN TRADE;
fa = 74T be pleased to state.

(a) the details relating to Central Assis
tance made available for the development
of coir industry in Kerala during the Fourth
Plan period; and

(b) the amount utilised so far by the
Kerala Goveroment out of the said assis-
tance ?

THE DEPUTY MINISTER IN TYE
MINISTRY OF FOREIGN TRADE/fa2n
TR ®atew W ST-Het (SHRI A, C.
GEORGE) : (a) ond (b) A statement on the
subject is faid on the Table of the House.

STATEMENT

Central assistance to the States is given
through block grants and loans, covering
all Plan heads of development and it is left
to the discretion of the State Governments
to utilise the assistance according to priori-
ties. In the case of Kerala State, total Cen-
tral assistance during the Fourth Plan period
is Rs. 179 crores, and for the first three
vears of the Fourth Plan, the hreak-up has
been as below :—

1970-71

1971-72

Rs. 30.95 crores
Rs. 35,00 crores

A fixed proportion of 30% of the Central
assistance is allotted to each State in the
form of grants and the balance of 70°{ by
way of loans.

[ven though the final outlays for Village
& Small Industries (which covers the Coir
Industry) have no* been earmarked by the
Centre, there is an approved Fourth Plan
provision of Rs. 10.43 crores for the deve-
lopment of Kerala's village and small indus-
trics. Out of this, the State Government
has made a provision of Rs. 3 crores for the
Coir Industry.

The ectual expenditure incurred by the
Kerala Government out of Central asisstance
for the development of th: coir industry
during the first two years of the Fourth Plan
period is estimated to be Rs. 90°57 lakhs
(Rs. 44-12 lakhs in 1969-70 and Rs. 46-45
lakhs in 1970-71).

888. [Transferred to the 16th June, 1971}



